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(d) if so, what more facilities Gov-    J 
ernment propose to provide in the near future 
to this area? 

THE MINISTER OF URBAN DEVE- 
LOPMENT (SHRI       
MURASOLI 

MARAN): (a) Yes, sir. 

(b) Yes, Sir. 

(c) No, Sir. 

(d) Delhi Alministration has decided 
not to grant any new licences or give new 
electric connections to the industrial units 
in the Anand Parbat area. 

Transfer Policy of D. D. A. 

252. SHRI DHULESHWAR MEENA: 
Will the Minister of URBAN DEVE-
LOPMENT be pleased to state: 

(a) what is the transfer policy in the 
case of Commissioner (Slum), DDA, 
Delhi; 

. (b) what is the continuous stay of the. -
present Commissioner (Slum), D. D. A. 
Delhi; 

(c) whether it is a fact that a number of 
time proposal to transfer the present 
Commissioner (Slum) were cancelled at the 
higflest level; and 

(d) what is present position of this case 
and action being contemplated in the 
matter? 

THE MINISTER OF URBAN DEVE-
LOPMENT (SHRI MURASOLI 
MARAN): (a) to (d) The present 
Commissioner (Slum & JJR), DDA 
initially came on deputation as Director 
(Slum & JJR) on 18-1-84 and this post was 
subsequently redesignated as Com-
missioner (Slum & JJR). The officer 
resigned from Government Service was 
absorbed against the post of Commissioner 
(Slum & JJR) in November, 1987. At 
present there is no proposal t0 transfer him. 

 

Minimum   Wages to Agricultural Labour 

2-54. SHRI SYED SIBTEY RAZI: Will the 
Minister of LABOUR be pleased to state: 

(a) whether Government are committed to 
guarantee minimum wages to agricultural labour 
and workers of unorganised sectors; 

(b) if so, the details in this regard; 

(c) whether Government have taken so far 
any steps to achieve its commitments; and 

 


